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consortium, the member banks'
should convey their commit-
ments within one month.

iii) After the consortium meeting the
lead bank should forward the
application to Reserve Bank of
India for its prior authorisation,
wherever necessary, on the
basic of in-principle com mitment
conveyed by other members.

iv) The land bank should obtain the
sanction of its Board of Directors
within one month of consortium
meeting. The other member
banks should obtain the sanc-
tion of their respective Board of
Directors within a period not
exceeding two months from the
date of the meeting.

The above recommendations had been
accepted by-the Reserve Bank of India.

Rate of Inflation

~15. SHRIM.RAGHUMAREDDY:
SHRIPRAKASHCHANDRA:

Will the Minister of FINANCE be
pleased to state:

(a) whether there has been sharp rise in
the rate of inflation during the current finan-
cial year in comparison to the last three
preceding years;

(b) if so, the reasons therefor;

(c) whether any steps are being taken to
control inflation; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ECONOMIC AFFAIRS

IN THE MINISTRY OF FINANCE (SHRI
EDUARDO FALEIRO) : (a) No, Sir.

(b) Does not arise.

(c) and (d). Government has been
keeping a close watch on the price situation
and has taken measures to keep them under
reasonable check. These include strength-
ening of Public Distribution System, import
of essential commodities as needed, strict
economy in Government expenditure, mop- -,
ping up excess liquidity in the economy and
measures to encourage higher production.

Projects to be set up under Indo-EEC
Trade Promotion Pro.gramme

~316.SHRI "8.S. BASAVARAJU : Will
the Minister of COMMERCE be pleased to
state:

(a) whether some projects have been
identified under the !ndo-EEC (the Euro-
pean Economic Community) trade promo-
tion programme to be funded by the EEC
and carried out by the Engineering Exports
Promotion Council.

(b) if so, the details thereof and to what
extent EEC has agreed to provide financial
assistance; and

(c) the time by which the projects are
likely to be set up? -,

THE MINISTER OF STATE:: IN THE
MINISTRY OF COMMERCE (Sl1RI P.R.
DASMUNSI): (a) and (b). Under ,Indo-Ey•

Trade Promotion Programme, four projec\& •
in the engineering sectors are under irrv
plementation. The Engineering Export ~~-
motion Council is the Nodal Agencyforthe~e

. T Iprojects. hese are:

i) Project on Hand Tools

ii) Project for Builder's Hardware
h
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ii) Projact on Standards, Testing 
and CuaIilr ConboI; and 

iv) Projact on lJpgradation of Foun-
dary Tachniquas. 

The 1DIaI assisbmca agreed to be pro-
me by EEC for these projects is 1,83.000 
ECUs. 

(c) The abovaprojeds are scheduled to 
be mmpIaI«¥J by 1989. 

ShrImp FiMing m And ..... Pradesh 

-a17. SHRI T. &ALA GOUD: Will the 
Minister 01 COMMERCE be pleased to 
state: 

(a) whether the Marine Produds Ex-
ports Development Authority (MPEDA) is 
monitoring the shrimp fishing by deep sea 
trawlers based aI VlSakhapatnam: 

(b) the projected target m catches for 
the current year: 

(c) whether catches made so far are low 
as oompared to earIer years: 

(d) whether the deep sea fIShing boat 
owners are facing difficulties; and 

(e) I so. whether Govemment propose 
to extend flll8llCiai assistance to tham? 

TH[ MINISTER OF STATE IN THE 
f''NISTRV OF COMMERCE (SHRI P.R. 
" ; ~MUNSI) : (a) No, Sir. 

(b) No target for catches by deep sea 
I ~hing operations has been fixed by the 
MPEDA. 

(c) No lnOIiIorlilg has been done by the 
MPEDA in .. act 01 caIChes by deep sea 
fishing V8$sals. It has. however, been r8-
JXY'ad thai caIChes .. 1987-88 war. low but 

during the early period of 1988-89, they are 
reported to ~ better. 

(d) The main difficulties being faced by 
the deep sea fishing boat owners relate to 
finance. high cost of diesel oil and lack of 
suitable facilities in certain fjshing harbours. 

(8) Steps taken by the Government in 
this regard include persuading the con· 
earned financial institutions for adopting lib-
eral terms for financing deep sea fishing 
projects. efforts for reduction of excise duty 
on diesel oil supplied to boat owners and 
providing accommodation facilites for deep 
sea fishing vessels in some of the major 
harbours. 

Loans Granted by Public Financial 
Institutions to NTC 

*319. DR. V. VENKATESH: 
SHRI ATISH CHANDRA 

SINHA: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether public financial institutions 
have together extended various kinds of 
loans to the National Textile Corporation 
(NTC) and its subsidiary companies during 
the last three years; 

(b) if so, the details thereof; 

(c) whether the NTC has failed to repay 
the debts as per schedule; 

(d) if so, the fads thereof; and 

(8) the action taken/proposed to be 
taken for realisation of debts? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 


